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( c) The State Governments, including 
Bibar, have been requ.ested to undertake 
concurrent evaluation/impact st-udies in 
the first instance through their own evalua· 
tjon machinery or through selected i:acade· 
mic/ research institutions of standing and 
experience in this field. Evaluation Reports 
are nwait,ed. 

A total number of 4,15,125 families 
have been as-'Sisted under I.R.D.P. in Bibar 
du ring the years 1980-81 and 1981-82. 

Allof:ment of Houses to Industrial Worlic·rs 
in Vishwa Karma Nagar 

11 64. S:HRf NARAYAN CHOUBEY: 
Will the Minister of WRKS AND HOUS· 
ING be pleased to state: 

(a) whether it is a fact that Visbwa 
Karma Nagar a trans-yamuna industrial 
workers colony was developed by the La· 
bour Department of the Delhi Administra· 
tion and the houses were allotted to i.odus· 
trial workers in 1970· 71; 

( b) whether the owoership rights were 
granted to the workers in 1979; 

; .. :;) whether Government are aware that 
roof of some of the houses have collapsed 
putting the occupants and owners to fl.nan· 
cial difficulties; 

(d) whether Public Works Department 
has been asked to examine if the sub-stan-. 
dard material was used; 

( e) if so, the details; and 

(f) in what way the workers-owners will 
be given financial help for repairs? 

THE MfNISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS j\.ND 
HOU SJ NG (SHR I BHISHMA NARAIN 
SINGH): (a) Yes, Sir. 

(b) Yes, Sir. 

( c) Out of 852 qu.:nters, roofs of 2 
quarters collapsed. 

. (d) Yes, Sir. 

(e) and (f) On receipt of report about 
the collapse of the roof of one of the 
quarters in August, 82, the 'site was inspec· 
ted by a Senior Officer of the Labour 
.Department of Delhi Admin. with a view 

lo ascertain the cause of the damage, The 
concerned Superintending Engiueer was ~ 
immediately asked to examine as to whe-
ther the material used was sub-standard or 
not. Samples of the material were, there· 
fore, taken by the PWD and sent to the 
Labouratory for examination amd further 
action will be taken by them on recei~ · 
of the report. 

Business problems of sheep breeders 

1165. SHRI SUDHJR GlRI: Will tb.e 
Minister of AGRICULTURE be pleased to 
slate: 

( a) whether the attention of Govern-
ment bas been drawn to the fact that the 
sheep breeders in the country, especially 
in Rajasthan, are beim.g deprived· of a 

stable and growing business for thefr wool 
with carpet makers a~ reported in the 
T_imes of India dated 15-8· 1982; 

(b) if so, the 'reaction of Government 
thereto;· and· · 

(c) whether Government prepared to 
restrict the wool·imports to a level which 
will not upset the sale of domestic wool 
ic thf' market.? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTIJRE· AND. 
RURAL DEVELOPMENT (SHRI R. V. 
SWAMINATHAN): (a) Yes,. Sir. How-
ever, no official communication has been, 
received that sheep breeders, especially in· 
Rajasthan, are being deprived of a stable 
and. growing business for their wool with 
carpet makers. 

(b) and (c) Having regard to the de· 
mand. and supply situotion, it is felt that 
the stage ha:, not yet reached when Gov.· 
ernment will be fo a position to consider 
restricting wool imports for the sate of' 
protecting domestic wool market. 

Productiou of Foodgrams vis-a-vis . totaJ 
Requirement 

1166. PROF. RUP CHAND PAL·. Will 
the Mioist~r of ~GRICULTURE ~· pleas· 
ed to state: · · · · · 

(a) the total estimated production of 
foodgraios in our country in 1980-il and! 
1981·82; 




